f1 TEM NO. 19 REG STRAR COURT. 2 SECTI ON | |
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Crimnal Appeal No(s). 149/2015

KRI SHNA PAL @ KRESH PAL Appel | ant (s)
VERSUS

STATE OF U. P & ANR Respondent ( s)

Date : 29/06/2016 This appeal was called on for hearing today.

For Appellant(s) M . Mordwaj Si ngh, Adv.

M. Anurag Kishore, Adv.

For Respondent (s) Ms. Heena Khan, Adv.
&p. Capt. Karan Singh Bhati, Adv.

M . Rajiv Yadav, Adv.
UPON hearing the counsel the Court nmde the follow ng

ORDER
M.Rajiv Yadav, Ld. counsel undert akes to appear for t he
r espondent No. 1. He seeks and is gi ven t wo weeks time to file t he
vakal at nama and f our weeks time to file t he count er af fidavit.
Ld. counsel for t he petitioner is directed to serve t he copy of

pl eadi ngs to t he sai d r espondent wi thin one week after filing t he
vakal at nama.
List the matter again on 08.08.2016.
(M V RAMESH)
Regi strar
SB



